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I, the Chairman of the Committee on Private Members' Bills and 
Resolutions, having been authorised by the Committee to present the 
Report on their behalf, present this Eighth Report. 

2. The Committee met og 2 December, 1985 for classification and 
allocation of time for discussion of Bills (vide Appendix) under clauses 
(b) and (c) of rule 294(1) of the Rules of Procedure. 

Cltl$sifi~n and allocation of time to Bills 

3. The Committee considered classification and allocation of time to 
nine Bills specified in Appendix. 

4. After considering all aspects of the Bills, the Committee recomm~nd 
that (i) the Essential Commodities (Procurement and Distribution) Bill, 
1985 by Shri R. P. Das, (ii) the Special Educational . Facilities (For 
Children of Economically Backward Parents) Bill, 1985 by Shri R. P. 
Das and (iii) the Constitution (Amendment) Bill, 1985 (Amendment of 
article 311) by Shri C. Janga Reddy, be placed in category 'A' and all the 
remaining six Bills be placed in category 'B'. The Committee recom-
mend allocation of time for each of the Bills as shown in column 5 of the 
Appendix. \ 

Reommendatiom 

5. The Committee recommend that the classifica·tion and allocation of 
time to Bills by the Committee, as shown in the Appendix, be aJn'eed to 
by the House. 

Nzw DELm; 

2 .December, 1985 
11 Agraha.yana, 190'1 (Saka) 

M. THAMBI DURAl, 
. Chairman, 

Committee on Private Membe7-'s 
Bills a.nd Resolutions. 



APPENDIX 

-----.- -----
SJ. Name of the Bill and the member-in-c:harge Bill No. Cat....,. Tame 
No. recom- recom-
I 

..... _dal 
~ ---- A l; .r .. The EueIItial Commoditiea (Procurement and 

Diltribution) Bill, .985 by 8bri It. P. Du. 
·79 0CJ98s A !2 houra 

2. The Sc Educational FaciIitiea (For Chlldren .74 ofl98s A 21ioun 
of micall~ Backward Parentll) Bill, 
1985 by 8bri R. . Du. 

". Thr: Fixation and Regulation of Wag<'. of Hard 176 oflg8S B IIhoun 
Coke Oven and Ceramic Industries Employees 
BiII, 1985 by Sbri Yogeahwar Pruad 
Yogeah. 

... The Setting up of a Super Thermal Power 168 of 1985 B !2 iuRJn 
Station at Balumath Bill, 1985 by 
8bri Yogeahwar Pruad Yogah. 

5· The Constitution (Amendment) Bill, 1985 169 oflg85 A llhoun 
(AIIIIrIdmmt of tIIfiI:U 311) by 
Sbri C~ Janga Reddy. 

6. The CoDititution (AmendlDent) Bill, 19115 172 of 1985 B 2 boars 
~ubstitut iIIII ~ IIIW tP"ti4Ifor 411"" 371) 

y Shri Huuain Dalwai. ' 

7· The Freedom of Religion Bill, 1985 by 178 of 1985 B 2houni 
. Shri S. M. Bhattam. 

8. The Constitution (Amendment) Bill, 1985 180 of 1985 B 2baun 
(~ of ""id6s 84, 102, m.) by 
8bri Huaain Dalwai. 

9· The Prevention of Cow SJaughtcl' Bill, 1985 181oflg85 B 2houra 
by Dr. A. K. Patel ~ 
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